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Special Relaxation for Pending Projects 

 
1955. SHRI GOPAL SHETTY. 
 
Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased to 
State: 
 
 (a) whether road construction and many other projects have been stopped in backward and rural 

Forest cover areas of the country after the implementation of Forest Conservation Act, 1980, 
if so, the details thereof; 

(b) whether the Government is contemplating to provide any special relaxation for restarting 
such public projects for the benefit of the people, if so, the details thereof and if not, the 
reasons therefor; 

(c) whether the Government has received any proposal from State Government in this regard 
during the last three years; 

(d)  if so, the details thereof; and 
(e)  the action taken by the Government in this regard? 

 
ANSWER 

 
MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST AND 
CLIMATE CHANGE  
(DR. MAHESH SHARMA) 
 

(a) No  Madam, 
 

(b) To (e) All the cases pertaining to diversion of forest land for non forestry purpose such as 
construction roads in backward and rural forest cover area  are granted permission under 
the provisions of Forest (Conservation) Act 1980 .Government of India has already 
granted general approval , up to 1 ha forest area for 13 different developmental  projects 
,including rural roads, to the state government  .(Copy of guidelines dated 13.2.2014 is 
annexed as annexure A).In order to expedite the approvals for linear projects such as 
roads, MoEF&CC had delegated the power of approval to regional offices.  
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